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Appendix I:

1.  Where details are not available in respect of one or several sub-groups under a major group, the 

relevant amount is shown against the sub-group ‘Others’ except for Sales Tax where the relevant 

amount is shown against the sub-group ‘State Sales Tax’.

2.  Where the break-up of grants for ‘Central Plan Schemes’ and ‘Centrally Sponsored Schemes’ are not 

available, the relevant amount is shown against ‘Centrally Sponsored Schemes’.

3.  The data are subject to rounding-off.

Appendix II:

1.  Where details are not available in respect of one or several sub-groups under major groups, the 

relevant amount is shown against the sub-group ‘Others’.

2.  The data are subject to rounding-off

Appendix III:

basis are also given to provide comparable data with those of the previous years.

3. Where details are not available in respect of one or several sub-groups under a major group, the 

relevant amount is shown against the sub-group ‘Others’.

4.  Where the break-up of loans for ‘Central Plan Schemes’, and ‘Centrally Sponsored Schemes’ are not 

available, the relevant amount is shown against ‘Centrally Sponsored Schemes’.

5.  The data are subject to rounding-off.

Appendix IV:

capital expenditure exclusive of public accounts are also given to provide comparable data with those 

of the previous years.

2.  Where details are not available in respect of one or several sub-groups under major groups, the 

relevant amount is shown against the sub-group ‘Others’.

3.  The data are subject to rounding-off.
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